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MR. SPEAKER : 1 assure, you, I have 
no doubt about it.

SHRIMATI LAKSHMIKANTHAMMA:
1 want to know whether my request to the 
Fnme Minister to protect the right of 
women will be agreed to and something 
done m this matter to drop these rules and 
that discrimination will be made against 
women.

SHRI RAM NIWAS MIRDHA : 
There is no question of discrimination. As
1 have said, up till now, no discrimination 
has been exerustd...

SHRIMATI LAKSHMIKANTHAMMA : 
These are ail old rules.

SHRI RAM NIWAS MIRDHA : But 
they have been implemented for long...

MR. SPEAKER : She ha* already 
missed lhe bus.

DR. KAILAS : Is it part of the family 
planning progiamme ?

SHRIMATI INDIRA GANDHI : As 
nay colleague the hon. Minister has pointed 
out, this rule has not been applied, as far 
as the IAS is concerned, tn a single case; 
that is what 1 am told. Bui I agree that it 
is somewhat unfortunately wotded.
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SHRI JAOANATH RAO : An officer 
with an accomplished wife is preferred in 
Foreign Service. Wh> not an accmplished

woman with a husband who is accomplished 
and qualified be preferred for Foreign 
Service 7

MR. SPEAKER : That is a matter to 
be considered.

Reprintiug of Posts and Telegraphs Code

*985. SHRI R. V. BADE : Will the 
Minister of COMMUNICATIONS be
pleased 10  state :

(a) whether the Post and Telegraphs 
Code has not been reprinted since 1954;

(b) the number of corrections sinee 
made in the rules ; and

(c) whether it hampers the efficiency 
of the Department ?
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Government Apenty for PubMcation of 
^  orks of Dr Ambedkar

*988 ‘SHRI R P ULGANAMBl • 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state

(a) whethei there is any proposal to set 
up a Govtmment o igini/ition or to finance 
any voluntaiy body lor the collection editing 
and publuatun of the works of DR B R 
Ambedkar , and

(b) if so the n am fe itures thueof 1

THl DF PIJ7Y MINISTIR IN THE 
MINISTRY OF INIORM Al.ON AND 
BROADCAST INC, (SHRI DHARAM BIR 
SINHA) (a) and (b) The Publications 
Division propose to publish a biographj of 
Dr Ambtdkii in the series Buifdtrs of 
Modern Ind ia’ There is no scheme to 
establish an otpaniMtion or to fnunce any 
voluntary b>d> for the collet ion editing 
and publication of the works of Dr B R 
Antbtdkar

SHRI R P UIAGANAMBI . Will 
Government come forward to establish a 
memorial or ft undation which may publish 
Dr Ambedkar's works and propigate his 
ideals to the people on the lines of what 
was done in the ease of Gandhiji Nehru, 
Lai Bahadur Shastri Dr Zakir Hussain, 
Ka&turba and others ^

SHRI DHARAM BIR SlNHA Govern
ment 1 nc not published the t,oll ued works 
of any Indian leader other than Mali it ma 
Gandhi We have published the speeches 
of some of our national leaders such as the 
President, the Prime Mimstei, Vice Picsidcat 
and others They include Sardar Patel, 
Subhash Chandra Bose, C Rajgopalachan 
and T T Knshnamachan The publication 
is limited to that of collected speecheft




